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No,2022 (F,No.404/57/77-1T2C)s TIn pursuence ofSub-clanse {iii) of
clause {44) of section 2 of the Incore-tax ifet, 1961}(43 of 1981), the
Central Governuent hereby rakes the following arendugnt in the
notification of the CGoverrmrent of Indiain the Departent of Tlevenue

& Insurance Ne,952 (F.llo. 404/77/75-IT0C) dated 4.7,3975:-

In the seid notification for the letters and words "§/Shri U.S, Seha,
S.C.laria, G,T,lutter, J,2, Biswas, 4,F,Bhattacharya,y T, Mandal,

L.Teb Riawas, AMajundar, 8., Dutta, Diran Choudh SJie Doddar,

NeCo Moth, S8.F. iutherjee, D.B3. Tel, AD.MNag, 1.0s and S,Disvas",

the words and letters "8/Shri U,E.0aha, S.C.Terie, GJd.lutta, J.D.Diswes,
PJl.Meardal, £,Deb Biswas, A.lajundar, 3.0,Dutte, Di Chowlhury, S.Ze
fodder, F.C, Hath, S,X, luherjee, B.2,Ial, 4.B.Mag, i, LaSaha and S.Diswag™
shall be substituted. ,

sd/-— ]
Teputy Secrotary to the écverment of India,
The lManager, : - .
Governrent of India Iress,
Hew Delhi,

Copy forwarded tos~ L

1, 11 Directors of Imspection inelnding FI(02¥E), few Neolbi.
2, The Director, INS(TT) Staff College, Negpur, _
3, ™e Corptroller & ‘uditor Genmeral of India, New Delnd,

4, e Lecountant Generel, Yest Dengal, Caleutta. ,
8y Doe Chief Seeretary, Govern—ent of ¥,Bengal, Calcitic,
8, M™e Jdoint Seeretary & Iepal idviser, Mo Law, Mewlhelhi,
7, e Tormissicner of Incore-tax, W,Demgal-I, Calcuita,

€, DPrlletin Scetion (3 ecopies).
" P, CGhard Mile,

Bd/-i .
. Teputy Secretory to the Gdvt, of India,

H0,CC/ITCC/19 62/481‘/?51%/77.




